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Petition(s) for Special Leave to Appeal

NGS

SECTI ONXI

(Civil) No(s).30832/ 200 8

(From the judgenent and order dated 17/ 07/ 2008 in WP No.2866 46/ 2003

of The HGH COUR T OF MAD R A S)

C K SASANKAN
VER SUS

DHANA L AKSHMI BANKLT D & ANR

[Wth prayer for interimrelief and office report]
W TH

S.L. P.(ONo.312600f 2008

[Wth prayer for interimrelief and office report]

Date: 16 / 01/ 2 00 9
CORAM :

HONBLEM JUSTI CES.B. SINHA

HONB L EDR JUSTI CE MJKUND A KA M SHA
For Petitioner(s) M. T.L.V. lyer, Sr. Adv.

M. Ra nmes h Babu MR,
For Respondent (s)/ M. AN Tiwari, Adv. for
Caveator (s) M. Balr aj Dewan, Adv.

UPON heari ng counsel
ORDER

S L. P.(ONo.312600f 2008
The Speci al
P.(ONo.3 08320 2008
| ssue noti ce.
M. A N. Tiwari,
respondent no.1 accepts notice.
Put up for final disposal
(Push ap Lata Bha rdwaj)
Court Master

S L.

(Subhash Chander)
AR- cum P.S

| ear ned

Petitioner(s)

Respondent ( s)

These Petitions were called on for hearing today.

RMA

Adv.

the Court made the follow ng

Leave Petition is dismn ssed.

counsel appeari ng on behal f

f our weeks hence.

of



